
BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE BENCH, CHENNAI

ORIGINAL APPLICATION NO. 65/2024 (SZ)

[EARLIER ORIGINAL APPLICATION NO. 85/2024 (PB)]

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU based on the news item in Bangalore

Mirror dt: 28.12.2023 titled, “Core breach as structure set up in Kali Tiger

Reserve”

AND

Principal Chief Conservator of Forests, Karnataka and Ors …Respondents

Next Date
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1. REPORT ON BEHALF OF THE DIRECTOR, KALI

TIGER RESERVE.
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2. ANNEXURE-R-1

Photographs pertaining to the protection camp.
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New Delhi Filled By :-
Date 12/08/2024, (Mr. DARPAN KM Adv.)

Advocate for the Respondent .
( Government of Karnataka .)
Kar/1053/2009.
Office K-6, LGF,Lajpat Nagar-3,
New Delhi - 110024
Mob. 9899125060/9968638862
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